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Exteasion of time 0 ocontrasters

4089, Shri Lobo Prabhu: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether it jp a fact that it is
the genera] practice to grantg exten-
sions of tuime for the completion of
contracts;

(b} it so, whether it increaseg the
cost of the contract; and

{c) whether the extensions are due
to miscalculations of time or for any
other reasons?

The Deputy Miaister in the Minis-
try of Works, Housing and Supply
(Shri  Iqbal Singh; (a) ¢ (¢).
The information js being collected
and will be laid on the Table of the
House.

Drinking water supply scheme ia
Bangalore city

4096, Shri K. Lakkappa: Wil the
Minister of Health and Family PFlaa-
ning be pleased to state:

(a) whether there 1s any scheme
envisaged by Government of India to
provide grant or loan to Bangalore
City Corporation in Mysore State to
improve drinking water facilities in
Bangalore City;

(b) it 30, the nature of the help
::;mged by Government of India;

(c) if not, the reasons therefor?





